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Between:~

1. Appanna

2. S.Satyanarayana Murthy

3, G.G.Sunder Singh

4, 5.V.Subramanyam

E . . «ss Applicants
And

1. The Union of India rep. by its
Secretary Ministry of Communications,
Department of Posts, New Delhi-110 001,

2. Chief Post Master General,
A.P.Circle, Hyderabad.,

3, Superintendent RMS "VU" Division,
Visakhapatnam.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD 8EN|H
AT HYDERABAD ‘
. OA 393/96. Dt. of Order: 3-4-964

.«o Respondents

A

Counsel for the Applicants . : Shri B.S.A.Satyanaraygna

Counsel for the Respondents ¢ Shri K.Ramuluy CGSC

CORAM:
THE HON'BLE SHRI H.RAJENDRA .PRASAD : MEMBER  (A)

(Per Hon'ble Shri H.Rajendra Prasad, Member (A) ).

Heard Sri B.S.A.Sfyanarayana, learned counsel f
appliqant%and Ms.Shama on behalf of Sri. K.Ramulu, les

standing counsel for Central Government. The facts 4

or the

r nad

nd cir-

cumstances of the 0.A. are exactly similer to the once con-

tained in (A 858/95, which was disposed of with certain

directions on 24-7-25,

2's It is therefore directed that the orders contai

ned in

« 2o
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- 7 '-. ' '
the above judgement be implemented in respect of the Fouf
applicants in the instant U.A. as well. This shall be dbne

r
within & period of three Irlmﬂtﬁs from the

tign of this order. ‘ , I
' f
|

e Thus the O.A. is disposed of at the admission sta#e.

rEget$, No order as to costs.
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(H.RAJENDR ASADJ
flember (A) j
Ok BPR 96, |
Dated: 3rd April, 1996, J
Dictated in Open Court. / 4{%b
1:;"11(,
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Cepy te:-

1. The Secretary, Ministry of Communications, Department of Posts,
Union of India, New Deihi-001.

» r 4

2. Chief Posf Master Generel, A.P.Circlc, Hyderabad.,

3. Supefintenﬁent RMS V! pivision, Visakhapatnam,

4. One-copy to sri. B.S.A.Saéyana:ayaqa, advocate, CAT, Hyd.
5. One copy to Sri. ¥.Ramleo, &3dl. CGSZ, CAT, Hyd.

6. Cne copy to Library, CAT; vl

7. .One spare Copy-.
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